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269  Matters Under Rule 377 370

(vii) Need to up-date the pass-books

fro Tfiwe ax, & mrq & sfva AM-
of saving Bank Accounts of GP.O.

Jaunpur, Uttar Pradesh
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(viii) Need for enquiry in 1o the
alleged collapse of a building of Ordna~
nce Faclory at Itarsi, Madhya Pra-
desh resulting in death of some lab-
ourers -
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